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[Shri Maganbhai Barot] 
amount/interim payment is to be 
arranged within 60 days of receipt of 
the options. 

A provision of Rs. 10 crores has 
been made in Budget Estimates for 
the current financial year for this 
purpose. 

.some of the erstwhile banking com-
panies have already exercised the 
option and have also sought interim 
payment. On the basis of these 
options, payment of amount IS requir-
ed to b arranged in July 1980 to the 
New Bank of India Ltd. (Rs. 56.29 
lakhs in cash) and Vijaya Bank Ltd. 
(Rs. 240 lakhs-Rs. 88.17 lakhs in cash 
and Rs. 151.83 lakhs in the form of 
securities) . 

As the Demands for Grants have 
110t yet been passed by the House, it 
1s proposed to draw an advance of 
B.s. 296.29 lakhs from the Contingency 
Fund of India for arranging these 
payments. The advance will be re-
couped to the Contingency Fund as 
soon as the Appropriation Bill for the 
whole year has been passed by the 
two Houses and assented to by the 
President. 

13.15 hrs. 
MATTERS UNDER RULE 3,;"7 

(i) STEP TO STOP EXPULSION OF SCHE-
DULDED CASTES I SCHEDULED TRIBES 
STUDENT FROM I.I.T., BOMBAY. 

SHRI A. K. BALAN (Ottapalan1 ): 
I would like to invite the kind atten-
tion of the Government to the prob-
lems of students especially those be-
longing to Scheduled CasteslSchedul-
ed Tribes. Sir, the expulsion of Sche-
duled CasteiScheduled Tribe students 
in I.I.T. Bombay has become more 
severe in the past few years. Every 
year Scheduled Caste I Scheduled 
Tribe students are being asked to 
leave the institute because of poor 
peTformance. But no sincere efforts 
'are being: made by the Institute to 
brl'lg them UP to the reQ.uired lev~l. 

'-

I, therefore, feel that instead of 
asking them to leave the Institute. 
sufficient facilities, encouragement 
and guidance should be given to. 
compete with the general students,. 
as done in other I.I.Ts. 

In short, the Institute is not taking 
responsible attitude towards the SCI 
ST students with genuine problems--
academic and psychological. I. there-
fore, strongly feel that this pralCtice 
of expelling the students should be 
stopped and instead be given all pos-
sible facilities, help, guidance and 
encouragement so that the SC 1ST 
students can step into the open world 
with confidence. 

r pray to the Minister of Education 
and the Government to intervene in 
this genuine case without any delay. 

(ii) NEED FOR BETTER STORAGE FACILI-

TIEs FOR WUEAT IN THE FOOD 
CORPORATION OF J'NDIA WARE-

HOUSES IN ALLAHABAD. 
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